o — e e W o

Through Speed Post

AN THE HIGH COURT OF DELHI : NEW DELHI

| 4 |
F.N0.334(P/F)/Comp./DHC/No. Y6ay — “oy

" Dated: lé! o")_*\. W
From,
The Registrar General -
Delhi High Court '
Neéw Delhi
To,
i
Sub: Quotation for Bamboo Pad
Sir,

This court intends to purchase Bamboo Pad for the use Hon’ble Judges of

olhi High Court

You are requested to submil quotations for the same thereof in a sealed
envelope to the Computer & Stationery Branch, LCB-III (Basement), Delhi High
Court, clearly mentioning warranty period and rates should be inclusive of all
I'axes on or before .j - 02 .20 5 . The validity of rates should not be less

than six months.

The envelope should be addressed in the name of “Registrar General, Delhi
High Cowt, New Declhi” and the subject of this letter be superscribed on the

envclope.

The quotation received after due date shall be summarily rejected.

;(v/u

(Rajeev Chauhan
Assistant Registrar (Comp.)

for Registrar General

. No. 334(PA/Comp./ DHCNo. YOS pated- 2.6 \«n;] i
CC 1o:- for uploading on Delhi High Court Website
1. Dealing Assistant of Computer Cell, Delhi High Court

(Manoj Kapoor)
Administrative Officer (J) (Comp.)
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